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NA NA NA NA NA NA NA NA NA NA NA NA 

Annexure-2
Name of the corporate debtor: Trimurti Corns Agro Foods Private Limited ; Date of commencement of CIRP: 20-11-2018 List of creditors as on: 04-01-2022

List of unsecured financial creditors belonging to any class of creditors

Details of claim received Details of claim admitted


